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Pf-Kssntv Applicant in person.

Hone for fch-a respondents. -

The applicant contends that he has been given

ai! the relief by the Departfsent and does not «ant to

pursue this Q.A. anysore. Therefore, this O.A. is

disaissed as siiifchdrawn..

• , n

(D.K.CHAKRAVOTlTipr
HEMBER{Ar

• >

v{RAM PAL SINGHk
VICE CHAIRMAHCJ)

1 . . K


